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Sub: . Distance criteria for new petrol pumps · reg. 
Ref: . CPCD guidelines for setting up of New petrol pumps in compliance of 

Hon'ble NGT Order dated 18/0l/2019 in 0_.\ No 86/2019. (Copy 

enclosed) 

In compli311ce to the directions issued b)· Hon'blc NGT in 0.A No. 861'20 I 9 
dated 18/01/2019, Central Pollution Coatrol Board has laid down the guidelines for 
setting up of New Petrol Pumps. 

The Hon'ble NGT has directed lhllt these guidelines shall be included in the 
lnlegrated Consent 10 Establish (ICE) of aew outlets of petrol pumps as a condition 

that 

ucPCB guidelines for setting up of New Petrol Pumps shall be 

followed". 

Toe following siting criteria for new retail outlets of petrol pumps shnll be 

followed . 
I. For petrol pumps, new retail outlets shall not be located within a 

radial dist1ncc of 50 metres (from till point/ dispensing units/ vent 
pipe whichever is nearest) from schoo~ hospitals ( l O beds and 
above) and residential :ircas designated as per local laws. 

2. In case of constraints in providing 50 metres distance, the retail 
outlet shall implement additional safety measures as prescribed by 
Petroleum and E.-..-plosives Safety OrganiZlllion (PESO). 

3. In no case the distance between new retail outlet from schools. 
hospitnls (IO beds and above) and residential area designated as per 
local laws shall be less than 30 mc~-

4. No high tension line shall pass over the retail outlet 

These guid,..elines are supplcrnentnry 10 all existing relevant Rules, Guidelines. 
Orders etc. 
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_ . ffi from the dale of lbc circular and shall be , 
The cirt:ulor sholl come ,nlo c eel ' 

applicable to all npplicalions received thereafter. J 

To 

Sd/-
CIIAIRMAN 

I. ·n,e ChicfEnvironmcnlal Engineer, 
Rcgionnl Onicc, Trivandrum/Ernnkulam/Kozhikode. 

2. 'Inc Senior Environmcnlol Engineer, 
Regional Office, Ernokulam. 

J. n,c Environmental Enginm,Dislricl omcc, 
Toiruvan11111hopurnm, Koll nm. Pothanomthilto, Alapu1.ho, ldulck~ Kottayam. 
Ernnkulom-1, Emokulom•2, ESC • Eloor, Thrissur, Polokkod, MolappurllJJI, 
Ko1.hikode, Konnur, Wnyan~d, Knsargod. 

Copy lo:-
1) All Technical StatTin HO 
2) IT Ceil (for uploading in the website) 
3) C.i\ 10 CHN & MS 

This Is Ille true Photostat copy of the document 
referred to and mar1ted as exhlbil.P. 9 
In the writ petition 

Advocate 
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